FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
DADHEECH INFRASTRUCTURES PRIVATE LIMITED OPERATING IN THE
CONSTRUCTION AND INFRASTRUCTURE BUSINESS.

(Under Regulation 36A(1)of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. | Name of the corporate debtor along with ~ Dadheech Infrastructures Private Limited
PAN/ CIN/ LLP No. PAN: AACCD5765A
CIN: U14219WB2007PTC114838
2. | Address of the registered office 9/12, Lal Bazar Street 'E' Block, 4th Floor
Kolkata — 700001, West Bengal, India
3. |URL of website https:/ /ipdipl.com/
4. | Details of place where the majority of fixed [Please write an e-mail to
assets are located ip.dadheechinfrastructures@gmail.com to
seek further details about the Corporate
Debtor
5. |Installed capacity of main products/ [Please write an e-mail to
services ip.dadheechinfrastructures@gmail.com to
seek further details about the Corporate
6. |Quantity and value of main products/ |(One Contract was executed between
services sold in the last financial year Dadheech Infrastructures Pvt Ltd and
Gajrup Infrahomes Pvt Ltd on 1st July"2021
for Rs 77,40,01,423 in Imphal, Manipur.
Arbitration proceedings has been filed with
the Hon’ble High Court of Delhi whose
estimated award is Rupees 120 Crores (Rs
100 Crores + 20 Crores) for Ahmedabad &
Kapurthala respectively against D.G.MAP.
7. |Number of employees/ workmen 04 (Four)
8. |Further details including last available [Please write an e-mail to
financial statements (with schedules) of two |ip.dadheechinfrastructures@gmail.com to
years, lists of creditors are available at URL: seek further details about the Corporate
Debtor.
9. | Eligibility for resolution applicants under [Please write an e-mail to
section 25(2)(h) of the Code is available at |ip.dadheechinfrastructures@gmail.com to
URL: seek further details.
10.| Last date for receipt of expression of interest |04-03-2024
11.|Date of issue of provisional list of|08-03-2024

prospective resolution applicants




12.

Last date for submission of objections to
provisional list

13-03-2024

13

Date of issue of Final list of Prospective
Resolution Applicants

21-03-2024

14

Date of Issue of Information Memorandum,
Evaluation Matrix and request for
Resolution Plans to prospective resolution
applicants.

26-03-2024

15

Last date for submission of resolution plans

25-04-2024

16.

Process email id to submit Expression of
Interest

ip.dadheechinfrastructures@gmail.com

Date: 17.02.2024

Place: Kolkata

Mr. Soumendra Podder

Resolution Professional

For Dadheech Infrastructures Private Limited
Reg. No. IBBI/IPA-001/1P-P00446,/2017-18 /10789
Authorisation of Assignment Valid Upto: 09-03-2024
Address: 1/427 Gariahat Road (South) 4th Floor,
Kolkata, West Bengal - 700068
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ITAT's relief to
Congress after
bank accounts
‘frozen’ claim

INDIVIAL DHASMANA
Hew Delhl, 16 February

A UIS crore income-tax
demand on the Congress trig-
gered a political slugfest on
Friday.

The Congress initially
claimed that its nine bank
accounts had been frozen by
revenue suthoriiies,

However, a tax tribunal
later unfroze tlrem, and the
Congress was allowed to oper-

ment has frozen the accounts
of the country’s largest
Opposition party —the Indian
National Congress just
before the Lok Sabha elec-
tions.”

Later the ITAT allowed the
Congress to upl:ral.e accounts
with ¥115 crore as a lien of the
Income Tax Department.

The sources said the case
relates to 103 crore original
demand from the I-T depart-
ment for the assessment vear

ate them, said the 0f 2018-19.
Opposition party. Sources said that it The
Contrarytothése was not the accounts amount was
claims, sources thatwere frozen, but revised o
stated thatitwasnot anamount of around €105 crore in
the accounts that T115 crore, which 2021,
were frozen, but an remains attached o, ¥T32 crore
amount of around was added

15 crore, which remains
attached. The Income Tax
Appellate Tribunal (ITAT) has
scheduled the next hearing for
February 2
In the moming, the party
announced that the freezing
of its main ban}
the I-T author
rupted all political activity.
Party leader Vivek Tankha told
AT that the Congress
would be unable to participate
in the “festival of elections” if
i1s secounts remained frozen.
Party treasurer Afay Maken
claimed that the I-T depart-
mient had frozen the Congress”
main bank accounts on
“flimsy grounds”. This action.
he said. affected all political
activity of the party; just weeks
before the general elections
were to be annownced.
Maken also claimed that
the party was unable to use
even the funds received under
its erewdfunding Initiative.
Congress president
Mallikarjun Kharge posted on
X:"Power drunk Modi govern-

as an Interest to the mised
demand as the party filed the
returns late.

The tax department did
not freeze even one bank
account of the Congress, the
sources stressed.

Maken posted on X the tax
notice by the I-T department
that warned that if the party
failed to make the payment, it
shall be deemed to be as
“assessee In default in respect
of the amount ... and further
proceedings may be taken
against it for the realisation of
the amount”,

‘The notice added that this
would have the same effect as
anattachmentofa debtby the
Tax Recovery Officer in exer-
clse of his/her powers

"Iz this not attaching, seiz-
ing, freezing our accounts?”
Maken wondered,

The sources concluded by
saving that the Congress
would be treated the same way
as the commeon citizen when
itcomes to recovering income
tax demand,

Farmers pause
protest;govtsays
resolutionsoon

SANJEEB MUKHERIEE
News Delni, 14 February

Farmers demanding a law on
the minlmum support price
({MSP) regime on Friday put on
hold their march to Delhl for a
few days.

The fanmer unions would
now hold another round of

bandhevoked strong response.

Agriculture Minister Arjun
Munda, who met farmers’ rep-
resentatives late on Thursday
along with Commerce
Minister Piyush Goyal and
Misiter of State for Home
Affairs Nityanand Rai, told
reporters the talls wese “posi-
tive”, adding: “We believe we
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will all find a solutiontogether
peacefully” Meanwhile, mar-
kets and commerclal estab-
lishments in Punjab and
Haryana remained shut due to
the bandh call, while farmers
held demonstrations and
blocked national highways in
Meanwhile, commuters Pathankot, Tam Taran,
inPunjabfaced inconvenience  Bathinda and Jalandhar,
on Friday s stayed off I Uttar Pradesh's
the roads in response toa call  Muzaffarnagar,  Bharativa
given by the Samyukia Kisan  Kisan Union (BKU) leader
Morcha for a 'Bhamat Bandlv. Rakesh Ti participated in
The All India KisanSabha. Ina  a protest in support of the
statement, claimed that the farmers’ demands,

negotiations withthe represen-
atives of the Centre on Sunday.

Information and broad-
casting  minister  Anurag
Thakur told reporters on
Priday that talks with the agi-
rating farmers were ¢n and a
salution would be found soon.

8 crops procured at MSP will
need ¥6 trillion: CRISIL

An analysis done by CRISIL Market Intelligence and Analytics
of the 16 out of the 23 crops for which MSP is declared showed
that prices of eight ofthem were below the MSP while the
remainingwas above the same.

The analysis was undertaken between July 2022 and June
2@23 for kharif crops and Jan 2023 and December 2023 for rabi
crops. The eight crops taken by CRISIL for the analysis
represented over 90 per cent production of the field cropsin
the period. The analysis showed that if all the eight crops are
procured at MSP, then it would require an upfront capital of
Fatrillion while ifjust the difference between the MSPand
average market price is paid, then an expenditure of
¥21,000 crore would have tobe spent. SANIEEB MUKHERIEE
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Legal views split on disclosure of
political donations by India Inc

RUCHIKA CHITRAVANSHI
New Dethi, 16 February

The implications of the Supreme Court’s
verdict onthe electoral bonds scheme on
India Inc’s annual disclosures about
political donations and bond purchase
remain unclear, with legal experts
divided on the issue.

The apex court In Its Thursday
order declared the 2017 amendment
to Section 182 of the Companies Act,
which mandated non-disclosure of par-
ticulars on political contributions, as
“unconstitutional”.

“Harmonised reading of the SC judg-
ment with.constitutional provisions would
mean any financial statement of com-
panies would now require a disclosure.
This would, however, be applicable to
donatlons made after February 15, 2024,
when the SCs order came into effect.” said
Mukesh Butani, founder and managing
partner, BMR Legal,

Prior to the amendment, the Act
required companies to disclose any
amount contributed to a political party,
along with the particulars of the amount
donated and the name of the recipient.
The Act then also limited the amount a
company coukd donate ina single financial
year to 2.5 per centof the company's aver-
age net profit during the previous three
financinl vears.

BIP, Congress leaders
stopped from
visiting Sandeshkhali

Senlor leaders ofthe BJPand the Congress
werestopped by police on Friday from
visiting the trouble-torn Sandeshkhali,
escalating the political tensions lnthe:
stateasthe leaders accused West Bengal
Chief Minister Mamata Banerjeeof
fosteringa “lawless situation” and
attempting to "communalise™ the issue,
Adelegation from the BIP, led by Union
Ministers Pratima Bhoumik and
Annapurna Devi, wasstopped bythe
police at Rampur village,

InNew Delhi. the National
Commission for Scheduled Caste chief
ArunHalder said the panel recommen-
ded the impositionefPresident’s rulein
‘WestBengalinits reportsubmirted to
President Droupadi Murmuonalleged
harassmentofwomen by TMCsupporters
InSandeshkhali, a dayafterateam from
the Commission visited thearea, P
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Section 182 of the Companies Act was
amended through the Finance Act in
2017 and it did away with the cap on the
amount that could be donated bya com-
pany and also the requirement to dis-
close the recipient of the donation,

Some experts believe thatwith Section
182 no lenger applicable, companies
will have to disclose these contributions
in their profit and loss statements for
2023-24, even for donations made before
February 15,

Ankit Singhi, partner at Corporate
Professionals, advised companies to now
remain “mindful of the limitof 7.5 per cent
ofaverage net profitofthree financial vears

ALLIN A D

Kejriwal moves motion
of confidence in
Delhi Assembly

Arvind Kejriwal
nof confidenceinthe
adayaheadofhis
appearance beforea city court following
anEnforcement Directorate complaint
against him for skipping summonsesin
the excise policy case.

‘The motion will be discussed inthe
AssemblyonSaturday inpresenceof
ruling Aam Aadmi Party MLAsand
Leader of Opposition RamvirSingh
Bidhurisincesevenofthe elght BIP
legisiators weresuspended for the
remainderofthesession forallegedly
Interfering during the Lt Governor’s
addressonThursday.

‘This is thesecond time thatthe
Kejriwal government has sought a trust
vote inthe 70-member Assembly. Inthe
current Assembly, the AAPhas 62 MLAs
whilethe BJP haseight, m

12 "} before making puhuml contrib-

utions” and that “such contrib-
utions, along with the details of
political parties, shall be disclosed
in the financial statements starting
from FY24."

However, Anjali Jain, partner at
Areness law firm, flagged uncertainty
about whether the judgment would
apply retrospectively to contributors.
“If so, the current MCA (Ministry of

Corporate Affalrs) portal would need
1o be updated to align with these
requirements.” Jain said, adding
that the judgment is probably
golng to have a “prospective effect”.

The Supreme Court has asked State
Bankof India to provide detailed particu-
Iars of all political contributions made via
electoral bonds during the specified
period. "It is unlikely that the
corresponding contributors would also be
required to bring such disclosures to the
front.” Jain added.

Despite the uncertainty, some experts
believe companies maystill disclose these
contributions intheir financial statements
in the spirit of transparency.

"Companies would have to approach
the MCAto seek clarification ondisclosure
requirements this vear, so that there is no
confusion,” Butani added

The MCA did not respond 10 an email
query on this issue.

PM lays AllMS foundation
in Haryana, launches
projects worth ¥9.7K cr

Prime Minister Narendra Modi onFriday
laid the foundationstone ofan AllIndia
InstituteofMedical Sciences (AIIMS) In
Rewariand sald healthcare s an intrinsic
partolthe country’sdevelopment
agenda. Modi alsodedicated to the nation
orlaid the foundationof multiple
development projects related to urban
transport, healthcare, rail and tourism
worthnearly ¥9.770crore. To be builtata
costofabout#,650crore, the AIIMS-
Rewarl willbedeveloped on203acresof
land in Majra Bhalkhivillage. It willhave
720beds, a medical college with 100seats,
anursing collegewith 60seats, an AYUSH
block with 30 beds, and residential
accommodation for the faculty and staff
members, ete. Modi alsolaid the
foundation stone of the Gurugram Metro
Rail project whichwillbe developed ata
costofabout 5450 ¢rare. m
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voles through e-uptng 15 prowidsd i e Notce The oetais are also mate oy AN | diuL |2
through 19 [ 41968265 From Mah Kapoor | 88219219 SRITHTTE
avaliable on the websile of the Company. HUE 10| ssM3iAi5| &L
) Thne remote a-vorng panod wil commencs on Fabruary 17, 2024, at (900 am ;: :5'11;:3;: :‘a;;m’-”n:;:
4 ' Th: remott #-ucing mdul 1111655655 11
;::h‘:;:""' 2024 36 0320 p.m. Thi € NL‘”“;" bl 45| $8052016.016] 1620468654698
and voing 15| 62276727727 | 2450672308-457
&l Jution ks cast wtbe 08 20| 44009145 | Rasario D'Souna 10| 127818316 257684121333
#subsequenty Mercia D'Souss 14} 12788779-780 257594926939
0 W R Scidhan (ICSI Membarship CP No3Z36FCS NoATTS) of M. R i gl b
Srigharan & Associates. Company Secrefaries. has been apponied 2 the 100] $4700807.507| S4TMITTSS.854
Sontrizer for cancucting ihe Postal Bafo! Wrough remate swveting process. ina | | 21| 41811421 Sen Namsbivoy Viaie | w5157 TSIaI9458
lairand ransparent manaaf Hani SamVazr 20| SOI498D4.804|  19SE0AS840.659
ot Tuskes Sy Vasir- 45| SEMSTIITIN| 1616835706750
@ 851 62447215235 1206450859603
Special Business bang transacted hreugh Postal Ballol by wily of remcln ¢- 70| £4699839-835| ASTIISIIT343
valing The fore March 19, 2024 2t 22| 7210195 Shaty Rars 0] 16150690-691 | 40437605-634
Ihe Registered Office of the Company. Such Resulis, alang wilh the Scrudrvzer’s 0| 51919394-385| 1241617150179
Report, wil alsobe avaiable on tha Company s wabsita wiww gidpanTy.com and on .:‘; ::2’”"::: ﬂg:ﬁg}i;‘:
KFIN's website hetps:fievotng Kfintech com/punliciDownioads. aspx 2 wall s on T 5
1) | 84200777 | Shardaben Bhikhat 400| 64581558550 &867000781.180
Ihe websits cf e Stock Exchangas whete the Company's shares are sted viz. e - 3
Wi bGincia 0 and www NBendia com. oy =

T Public 5 hariby marnie agai purchisny o eshey wiah Ehese weurives sy vay
Ry prarscaiy] whio b
with the Company s Regazrar and Transfer Agent iz "IFin Technologies Limited”,
Selensam Towar B, Plor No. 1152, Gadvbontl, Finarchl Dutrict. Nanakssmpuc,
Hydurabad - 500 071 within Seven (7) days from the date cf publication of this sates,
falirg which, the Compsny will procees o issue lesterts) of corfirmaton in e of dushicate.
CortScitols) in respeict of the afor usald securitis.

By Orddor of the Board lor Reliance Induttr s Linited
For EAD.Ps Limited -
orEADParry ok} sar.| | Pece: Mumsal Sawchei Parekh
Place : Chennal Blswa Mohan Rath Date - Febwuary 16 2004 Carnpary Secrwtary and Compliuncs Ofess
Date :February 16, 2024 Company Secrefary wnnilcmm
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